3 Papers Laid

COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA) I beg to lay on the
Table—

(1) A copy each of the {ollowing
Notifications (Hinds and Enghsh ver-
s1ons) under sub-section (3) of section
642 of the Companies Act, 1956 —

(1) The Cost Accountlng Records
(Dyes) Rules, 1976 published
in Notification No GSR 605
in Gazette of India dated the
1st May, 1876

{11) The Cost Accounting Records
(Rayon) Rules 1976 publish
ed in Notificalin No GSR
608 1n Garette of India dated
the Ist M=y 1976 [Placed
in Labrary See No LT-10868/
76]

(2, 1) A copy of the Report per-
taiming to the execution of the provi-
sions of the Monopolies and Restrictive
Trade Practices Act 1969, for the pe-
riod from ist January to 31st Decem
ber, 1974 under section 62 of the said
Act

() A statement (Hindi and English
veisions) explaiming the reasuns for
not laying simultaneously the Hindy
version of the above Report [Placed
tn Library See No LT-10860/76]

A¥XNUuaL REPORT OF UNMIVERSITY GRANTS
Commarssion For 1973 74

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE.
PARTMENT OF CULTURE (SHRI D
P YADAV) I beg tolay on the Table
a copy of the Annual Report (Hindi
and English versions) of the University
Grants Commuission for the year 1973-
74 under section 18 of the University
Grants Commussion Act, 1956 [Placed
m Labrary See No LT-10870/76)
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CLOSURE OF MORE THAN TEN
JUTE MiLLs N WEST BENGAL

SHRI DINEN BHATTACHARYYA
(Serampore) Mr Speaker, Sir, I call
the attention of the Mmmster of Com-
merce 0 the {ollowing matter of urgemt
public 1mportance and I request that
he may make a statement thereon:

“Reported closure of more than ten
jute mulls 1n West Bengal during the
last few weeks and 1ils effect on the
counfry’s economy and emplovinent
position

THE WMINISTER OF COMMERCE
(PROF D P CHATTOPADHYAYA)-
Mr Speaker Jute Industry occu-
ples ar exiremely important position
in the industria] profile and exports
spectium of the country The industry
relies to g large extent for ils heslth
on 1ts export prospecets There has been
a dechine m the volume of our exports
of jute googs as had been indicited by
me recently gn the floor of this House
The ndustry  health has not been too
good on account of this phenomenon

A statement showing the details of
jute mulls which are hing closed at
present 1s laid on the Table of the
House Al the units closed other than
the one located 1n Kanpur are sifuated
in West Bengal which has the highest
concentration of jute mulls The fotal
labour complement of the umts which
are lymng close at preses1t 18 abouf
31 000 Government are seriously con-
cernej over the closure of mills and
consequent loss of employment to a
large number of workers

However the causes of the closure
of the Mills are diverse ang complex.
It will be evident from the statement
laid on the Table ot the House that
out of 10 mlls which are now lying
closed, two namely Kanpur Jute Udyog
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and Khardah have been lying closed
since 1975 Of the remaining 8 mills,
which closed down only in 1978, 5 have
slopped functioming due to labour trou-
ble one hag stopped functioming due
to damage from fire, another has clo-
sed down due to both financial difficul-
tieg and labour {rouble, only one narme-
ly Bharat Jute Mills, 1s reported to
have stopped functiomng due solely
to financia] difficulties

Inve-tgation under the Industries
{Development and Regulation) Act has
already been caused into the affawrs
of Khardah Company The question of
taking over the managemeni of this
umt and entrusting the same to &
suitable agency 15 pending before the
Hon ble High Court Calcutta A pro-
posal tp enirust the managenal res
ponsibilitie, of Kanpur Jute Udyog to
the Governmeni of Uttar Pradesh 1s
engaging our nttention

It may be mentioned in this connec
tion that one jute mill namel, Howrah
Millg which hag been lying dlosed
until recently has again started work-
ing with eflect trom 14th Mav 197t
according to reporte received by us

Government have set up a commttee
to formulale an ntegratsd approach
to the problems of jute industry One
of the terms of reference of the com-
muttee 1¢ the identification of the pro-
blems of individual unite which are
1ymmg closed or umts which are finan-
wially or otherwise weak and the solu-

tion to these problems The commuttee
18 expected to finahise ity report before
fong on this aspect and make itg re-
commendations Appropriate action
would be taken on receipt of the re-
commendations of the commuttee

In the meantime Government being
alive to the situation have taken seve-
ral measureg to help the jute industry
for stimulating export demand Export
dufy on all items of jute manufactur-
es has been gholished A ress fcr Re-
gearch and Development hag been 1n-
introduced Government have also
directly financed certain research and
development projects primarily for
reduction of the cost of production and
development of new productg and uses.

Government have been conlinuing
th» gystem of intercst subsidy on loans
granted by Industria] Finance Corpora-
tion for modermisation of the jute
malls Cerlain other measurcs have
bcen taken by the Government to
make our export production more re-
munerative and more competitive

Industrial relation 18 a sunject which
is primanly the concern of the State
Government Closures on account of
labour trouble could therefore be
locked into by the appropr.ate the cn=
cilhatory authority We are 1n close
touch with the West Bengal Goiern.
ment for organising a meetng of all
interests for finding out a solution to
the problem arising out of closure of
such a large number of jute mills

Star.ment showyng the detashs of the Fute Mylls which are hang closed

Periv?
S Nc Name «f the Mi | Owtler & me;':rﬂen'gl?lr::::: Nm‘;bﬂ
therefor Workers
1 2 ;" —5— -
1 Megl na North Bajotia Group From 8 3-1976
Labour trouble
@
2 Meghna Sputh From 9-2-19 S
ur trcuble j
3 Uncn Jute Malls Bird Group From 14-3-1976 2,2
Financal ~ _and 230

1
Labour trouble
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4 5

4 Premchan Aggarwal & Ors. From 8-4-1976 3,400
Damag: frum fire

§ Bharat J.C. Saha & Ors. From 9-4-1976 1,600
Financial trouble 5

6 Kankanrrah Jarding & Co. From 24-4-1976 4,100,
Lab)ur trouble

7 Kamarhatty Kanoria Group From 3-5-1976 200
Labour trouble o

8 Eastern M1alactusng Kanoi Group From 6-5-1976 2,000
Labour trouble

9 Khardgh : Kedia Group From 8-35-1975 5,000
Financial and labour
trouble

10 Kanpur Jute Uelyog Sahu Jain Group  Prom 6-10-1975 1,300

Financial trouble

SHR!I DINEN BHATTACHARYYA:
Mr. Speaker, Sir, the Mimsler's stale-
ment on the 18sue 1s that out of ten
jute mills, only one or two have been
closed due to flnancial difficulties and
the others have been closed for labour
trouble.

At the end of this statement he has
passed on hig responsibility to the
State Government. That is to say, for
the closure of the mills, ete. he has pas.
sed on this responsibility to the State
Government, by saying, he has inform-
ej the West Bengal Government to
take necessary steps in the matfer.
And, Sir, one of the steps suggested is
that of organising a meeting of all
interests for finding out a solution to
the problem arising out of closure cf
such a large number of jute mills, My
question ig this. What does be extetly
mean by saving organising a meeting
of all interest; and finding out a solu-
tion? Which are the partieg which he
has in mind? He has expressed in his
statement al] his concern for the in-
teresty of the jute-mill owmers only.
8o far as the economy jg concerned
and go far ag the workers' interests are
concerned, he has not mentioneq any-

thing except to say that he has infor~
meq the State Government to look in.
to i1t and gso on, The Bose-Mullick
commiitee hag been set up, 1 want to
know whether 1t is a fact that that
Commuittee hag already submitted its
report. If 1t 15 so, whal are the recom-
mendationg of_the committee? Will he-
lay a copy of the report on the Table
of the House? If it is done, Members
may know, which are the recommenda.
tions made by the Committee, which
was set up to suggest an integrated
approach, Doeg it mean that the pro-
duction cost has to be reduced by the
employers? Doeg it mean that the
machinery has to be replaced and re-
tionalisation done, which will result in
reduction in the strength of jute-mill
workers about which we have had sad
experience? As a result of nationalisa-
tion, one 1akh workers were retrenched
after 1950 in the name of rationaliss-
tion. This is our sad experience. That
is why, I am pointing out this. If
should not be your motive to save the
interests of the jute-mill cwmers only.
So, T would like to know about these
things categorically. This thing had
come out in the Blitz also some time
back.



TR Clsure of jute miila‘?m 28, 1898 (SAKA; in W. Bengal (CA) 10

They have brought out the fact that
the Minister himself hag coms out with
a statement that he does not kpow ac-
tually to what extent he doeg not «c-
tually know whether it has been quali-
fied the jute millowners have diverted
their surplug funds to other industries
and whether they have made any
assessment about Number 2 account of
these jute mill magnates which they
are always having, about which also
it has been mentioned in the Bliiz that
an estimate made by knowlodgeable
sources suggesis that not lesg than Rs.
2,000 crores in foreign exchange has pi.
led up in foreign banks by the shelter-
ing tycoon associated with the jute
industry an4 foreign trade.

Knowing it ful] well, now the Go-
vernment has given enough concess-
ions to these jute millowners, and the
export duties have been withdrawn,
Also, the other duties on the jute pro-
ductg have been withdrawn. Cash
benefit or cash subsidy for exporis has
been granted in thig case. So. after
this, is 1t the policy of Government to
give further concesions to these jute
millowners? Or wilj it set up a Parlia-
mentary Committee to go into the mat-
ter. such ag the financial conditiong as
wel] ag the other points raised by the
jute mil] magnates and also by jute
growerg and jute mill workers so that
Government can take a concrete step
in the matter? May 1 ask the Minister
as to what is the ultimate solution to
this? Does he not consider that it is
now the proper time to iake over the
wholesale trade in raw jute goods and
also export trade and to nationalise the
whole of the jute industry which has
ruineq this country for so long by
amassing a large amount of black
money which they have diverted as
per the statement of the Mi-ister
‘himself, for other purposes with a view
to earning more profits? T want a
categorical answer from the hon Mini-
ster to all these questions.

PROF. D. P. CHATTOPADHYAYA:
8ir, 1 shall try to be as categorical as
1 can, We are quite aware of the
perlousness of the problems; as I have
gl the Commerce Secretary had been

to Calcufta last week, discussed the
problems with the concerned officers
and the Ministers and this week, 1 pro-
pose to go there and have a tri-partite
meeting representing the interestg of
the workers, the Government of West
Bengal and the industry.

I think the interesig of the industry,
the mill.owners, workers and the peo-
ple as a whole are inter-dependent. I
think it would not be correct to sug-
gest, as my hon, Iriend hag suggested,
that we look after only the interests of
the millowners. What we do ig that we
see the common interests of both.
When the millg are closed, then work-
ers suffer. So, we have to see their
interests ag a whole,

The Bose Mullick Committee has
submitted the reports on some items,
that is, for helping the Government to
formulate its policy, to tackle and solve
the problems as far as possible, under
the prevailing constraints. The integra.
ted approach referred to by me in my
statement relates to jute growers' in.
terests, their export problemg and also
the problems of modernisation and
financing of the industry under the
difficult circumstances, All these things
are belng looked into, The guestion of
subsidy hus to be viewed in this con-
text. If our goods are not competitive,
that is not entirely due to internal
factors because the cost of production
and the price of synthetic Abres are
due to the efficient management or
capital intensive nature of the produc-
tion. Particularly, the foreign market
conditions are not within our control
Therefore, whether a particular ex:
port product is to be subsidised cr
not that is not a matter which we can
decide entirely on our own. So, it
and when our experts in the Finance
Ministry are satisfied that a particular
product deserves subsidy to that ex-
tent we support. It 18 nut to help
any particular mil] owner. It is in
the interest of all concerned includ-
ing that of the workers,

Sir, otten, mention has been made
that jute textiles or jute industry is
meking huge profits. T am referting to
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one particular report of the Reserve
Bank (Indian Bulletin) September
1975.

“Grosg profit as percentage of
total net assets as compared to other

textile mulls Jute 08 per
ceng

Profit after tax ag percent of net
worth Negative

Ordinary dividends as per cent of
ordinary paid up capital 17 per
unt ”»

These are the figures of the Reserve
Bank and not Supphed by the mll
owners These figures show that the in-
dustry 1s not 1n 1ts best of health

SHRI DINEN BHATTACHARYYA
In view of the Commuttee t{hat has
been set-up whether 1t 15 1in the know-
ledge of the Government that 1f ra-
Honalisation or modernisation takes
place 1n the juie mills, what wil! be its
impact on the employment position?

PROF D P CHATTOPADHYAYA:
If modermsation is effected 1t 18 Go-
vernment s endeavour to ensure {o the
maximum possible that 1t doeg not
lead to displacement of labour

1121 hrs.

STATEMENT ON TALKS BETWEEN
INDIA AND PAKISTAN HELD AT
ISLAMABAD

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN) As the House 18 gqware,
ever since the Simla Agreement was
signed m July 1972, it has been the
Government of India's policy that, in
keeping with the Agreement, the
severed links between India and Pakis-
tan should be restored and the rela.
tionship between the iwo countries
normalised During this perlod, many
problems have indeed been resolved.
The telecommunications and postal
pervices between the two countries

and Pakistan (St) iz

were re-established and a visa agree-
ment was &igned to faclhitate traved
from Pakistan to India and vice versa.
In January 1975, agreements were
also reached between the two Govern-
ments on shipping and trade. How-
ever, some other items from the Simla
Agreement remained unresolved, these
were air and land communications and
the restoration of diplomalic relat ons.
Two meetings between official
delegations were held 1n November
1874 and May 1875 to discuss questlons
arising out of Pakistan’s complaints
with the Internalional Civil Awviation
Organisation but no agreement could
be reached

On thes 27th March Prnime Minster
of Pakistan in a letter to our Prime
Minmister, 1indicated that Pakisten
would be prepared to withdraw its
case fiom the International Civil
Aviation Organisation As the House
is aware, India had previously nrged
such a course 1n order thal the process
of normalisation could mamntain 1ts
momentum and the Simla Agrecment
could be fulfilled Consistent w th our
firm belief that the Simla Apfreement
enjoins us to work for the estahlish-
ment of durabe peace and harmoni-
ous bilateral relations, our Prime
Minister, in her reply of 1ith Apnl,
suggested that the Foreign Secretaries
of the two countries should meet and
discuss pending matters such as air-
links overflights resumption of ral
and road communications and also the
restoration of the severed diplomat'e
relations between India and Pakistan
The Prime Mmster of Pakistan
accepted these suggestions 1n his letter
of 18th April As m result the two
Forelgn Secretaries arranged for the-
delegations to meet In Islamabad
between the 12th and the 14th Mav

After the meetings a Joint State-
ment was 1ssued, which was simul-
taneously releaseq to the press in the
iwo capitals The two governments
have also agreed fo make public the
three letters exchanged between the
two Prime Ministers. I am nplacing
texts of the Joint Statement and’
letters on the Table of the House.



